| g CAT/Jd/13

CENTRAL ADMINISTRATIVE TRIBUNAL

AHMEDABAD BENCH

C.A.NOs 41 OF 1996

in
0.4. NO. 213 oF 1992
A NG
DATE OF DECISION 19.8.19%6
R.N. Jalgacnkar, - Petitioner
Mr. P.H. Pathak, Advocate for the Petitioner (8)
Versus

Unicn of India & Qrs. ~__Respondent s

_Mr. akil Kureshi, ] Advocate for the Respondent (s)

CORAM

The Hon’ble Mr, Justice A.P. Ravani, Chairman.

The Hon’ble Mr. K. Ramamcorthy, Admn. Member.
JUDGMERNT

1. Whether Reporters of Local papers may be allowed to see the Judgment ? \/*’L
2. To be referred to the Reporter or not ? NQ
3. Whether their Lordships wish to see the fair copy of the Judgment ? /\(("‘

4. Whether it needs to be circulated to other Benches of the Tribunal ? /Y b
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R.N. Jalgaonkar

21, Atesh society,

Nzr, Umasut Nagar

vVastrapur Rallway Crossing

ve jalpur, ahmedabad. e Applicant.

(Advocates; Mr.P.H. Pathak)

1) advisor (Human Resources Deptt)
or his successor in office
Ministry of Communications
Deptt of Telecommunications
New Delhi.

2) Mr. K.R. Gupta
Sr. General Manager (Admn.)
or his successor in office
ahmedabad Telecom Dist,
Ramnivas Building, Khanpur,
Ahfn@dabad .

3) Mr. Tyagi
Dv. General Manager (Admn.)
or his successor in office
Ahmedabdd Telecom Dist.
AhnEdabado e e 90 Resp'
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(Advocate; Mr. Akil xureshi)

ORAL ORDER

CoA.NO. 41 OF 199%e
in
O«A.NO. 213 OF 1992

Date: 19.St19960
Per: Hon'!ble Mr., Justice A.P. Ravani, Chairman.

Heard Mr. P.H. Pathak and Mr. akil rureshi
the learned counsel for the applicant and the

respondents respectively.

2. The learned counsel Mr. akil Kureshi
appearing for the resporxients states that the

Va4

}(’ mistake pointed out in making calculation gﬁrthe

et

S) 7 amcunt payable to the applicant and also the claim
of certain cother benefits made by the applicant are

being examined. On verifi:ation’if it is found that

any further amount is due and payable to the
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